
      

      

 

       

        

 

      

        

 

       

     

    
  

    
    

       
        

        
       

               

      
    

    

       

            

           

    



            

          

        

    

          

         

  
         

       

           

       

        

        

        

       

     
        

          

          

      
          

         

      

        

         

         

        

       

          

        

          

            

     

         

           

       

         

 



         

          

           
         

         

           

  

           

             

             

            

      

         

         

         

      

              

           

              

      

          

          
         

          

          
            

 

              

         

           

         
          

      



          

           

            

         

           

            
 

            

            
       

        

           
           

    

           
            

        

          

   

           
           

            
            

    

             

            
   

        
           

      

           

          
          

        



I2. Petitioner Company is directed to file a copy ofthis Ordcr along with a

copy ol'the said Scheme with the concerncd Registrar ol-Companies,

clectronically. along with E-Form INC-28. in addition ro the physical

copy within 30 days frorn the date of issuance of the Ordcr by the

Registry.

13.'fhc Petitioner Corrpany to lodge a copy ofthis Ordcr ancl thc Schcnre

duly authenticatcd by the Deputy Director, National Company [,arv
'l ribunal. Murnbai Bench, rvith the concenred Superintendent of
Stanrps for the purposc of adjudication of stamp duty payatrlc. il'any.

olr the samc within 60 days frorn the date ofrcceipt ofthc Ordcr.

14.'lhe I'etititrucl in the prescnt Colnpany Sclrente pctilion to l)ay costs of
lNIt. 25.000 to thc Regional Director, Westcrn llegiolr. Munlbai. Costs

to be paid rvithin 4 rvccks flom today.

l5.All authorities concenred to act on a copy of this Ordcr along with

Schcnrc duly authenticated by the Deputy Director, National Company

Larv lribunal. Murnbai Bench.

\r.Nnllasenat)nlhv,Mcnrber('l'echnical) B.S.V.prakash Kufidr, Menrbcr (Judicial)
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